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OFFICE OF THE PRINCEPAL DISTRICT & SESSIONS JUDGE

SHAHDARA DISTRICT, KARKARDOOMA COURTS, DELHI

The followjng postings and transfers are hereby made with immediate effect:

s.N.-I Name

Sh. Sushil Kfl:1;1£r

(EC 243 1 )

1

iII: 8 il-aa1
Panwar

(EC:76030101 )

2

Ms.'&eetu Verfna
(EC:13423)

3

N/ts. Rajrfi':n8la
(EC-48598039). i J

4

Sh. Hahish Rajpal
(EC:63887612)

,Y 1.1 i

5

Msi ,A'runa Sajwan

GBP:????86 qq)..i. 'Fi i
I

F Sh.-Harish Kumar

:(IC: 1614$f35?);. i ,

'Sh. Gtlrprcct Sjngh

l!(.§Q:q4560524}

8
li =-ii

9 SI). Sachin. i ,f. .
,(P9:74.Q44q+9)
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IIla$. .1;uchika-$-karma
(EC ,’34841133)

q ' t . If,

[gH. S’'ndeep' gingh
,(EG :6;468262)1
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13. Ish. Deepak Kumar
(EC: 1 8014 ] 99)
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SJA in the Administration Br
Shahdara District, Karkardooma I ASJ/SC/POCSO1 Shahdara Districts
Courts, Delhi. - -;' I Karkardooma Courts, Delhi.
Reader in the Col1

F Phutela, AS J/SC/ POCSO, Shahdaral Shahdara District! Karkardooma Courts,
District, Karkardooma Courts, Delhi. I Delhi.
S JA in the Leave Section, Shahdara

District,, Karkardooma qourts, Delhi.

t
Sherawat, SCJ/RC, _ Shahdara
District, Karkardooma Courts, Delhi.

1 JA in Copying ' Ag.inch . .Shahdara
I District, Karkardoom'a Courts, Delhi.

\

I

Assn. Ahlmad in tag 'Court of Sh. 1 JA in Copying Agency, Shahdara Distric.13
IArvind Bansal, ASJ-05,' Shahdara-I Karkardooma Cburts, Delhi.
District, Karkardooina Courts, Delhi.

Ahlmad in the ':' Court .-ol

I,Sh.Himanshu . RaIlfan,. R’:.sihgh,

,{sec/ASJC/GJ, Shal}dara .District,
Karkardooma Courts, Delhi. I

JA in the Judicial Branch, Shahdara

District, Karkardoom.a Courts, Delhi.

Assn. .Ahlmad in th&'!COurt 'of Dr.
T4rtIR Sehrawat, POl}{ACjT, Shahdara
District, KarkardoQma Courts, Delhi.

As,stI. Ahlmad.. %„ t ??}p.:.qf
94:Bhprat Aggari+iF;, -.'Ld, .MIld:65;

1.$hahdara District, : Karkardooma

Courts, Delhi. . r, ',

Assn. Ahlmad - i'n ' -il r A

Sh.Nipun Awasthi, ASJ-06(pocso)I Sh.Himanshu ' Rar;Ian Singh,

j$hahdara District, Karkardoomal JSCC/ASJC/GJ, Shahdara Disttict,
Courts, Delhi. ' ; '-. = :’ ',. . - -' IKarkardooma Courts, D61hi.

Asstt. Ahlmad in th9 1 Ahlmad in the Court of Sh. Himanshu

Himanqhu Rpa}an ' ' Singh,I Raman Singh, JSCC/ASJC/GJ, Shahdara
JSCC/ASJC/GJ, Shdhdara District,iDistrict, Karkardooma Courts, Delhi.
Karkardooma Courti; .Delhi.

Assn. Ahlmad in .;he . Court ' ofl:Ahlmad in the Court of Sh. Aman Kumar
Sh.Aman KuMar. :Sharma, CiviliSharma, Civil Judge-02, Shahdara

I Judge-02, shahdata ' "'-. ' District, i District, Karkardoolna Courts, Delhi.

Karkardboma Coift$]5dlhi.
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Reader in the Court of Sh. Deepak
Sherawat, SCJ/RC, Shahdara Distfict,
Karkardooma Courts, Delhi.

SJA in the Leave Section, Shahdara

District, Karkardooma Courts, Delhi.

Asstt. Ahlmad in the Court of Sh.

Arvind Bansal, ASJ-05, Shahdara
District, Karkardooma Courts, Delhi.

JJA in the ihiicia1 Branch, Shahdara

District, Karkardooma Courts, Delhi.

Asstt. Ahlmad in the Court of Dr. Tarun
Sehrawat, POMACT, Shahdara District,
Karkardooma Courts, Delhi.

Assn. Ahlmad in the court of Sh.Bharat
Aggarwal, Ld MM-05, Shahdara District,
Karkardooma Courts, Delhi.

Assn. - Ahlmad in the
Sh.Nipun Awasthi, ASJ-06 (POCSO),
Shahdara District, Karkardooma Courts,

Delhi.
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14. 1 Sh. Sanjay Anand

1 28652473

n Sh. Rajeev Tomar
(EC: 13239)

16. 1 Sh. Ashwani Kumar

(EC : 13652)

s

(EC:1512)

18. 1 Ms. Vineeta

(EC:27373 177)

(EC: 13341)

20. IMs. Pooja Sharma
(EC:61905913)

Non-compliance of the above directions or immediately proceeding on leave shall be vialvcd .$eriously

and the official shall be liable for suitable disciplinary action. ' ,.'! '

&R&LL,\&Q'
., (SHALINDER I<AUR)

Principal District & Sbssions Judge
Shahdara District, I<KD Courts, Delhi.

N,. q IO '- c>l18 /Adm„./P&T/SHD/KKD/2023
Copy forwarded for information and necessary action to:
1. The Principal District & Sessions Judge (HQ), Delhi.
2. The Admn. Officer (JudI.), Admn. II, O/o Ld. Principal District & Sessions Judge (HQ), Delhi.
3. The Officer-In-Charge, Administration Branch, Shahdara District, Karkardooma Court, Delhi.
4. The Accounts Omcer, Accounts Branch, Shahdara District, Karkardooma Court, Delhi.
5. Officers/Officials concerned.
6. Dealing Officials Personal File/Leave/CR.
7. De41iDg Official, “LAYERS” Seat, Administration Branch, Tis Hazari Cqurts, Delhi.
8. P$/6the undersigned.
9/®ebsite Committee, Tis Hazari Courts/Karkardooma Courts, Delhi.
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Ahlmad in the Court of 'Sh.A}nanl JA in Cash Branch, 8hahdara- District,
Kumar Sharma, '-Civil Jt;dbi’$62,1 Karkardoolhac8brts, Delhi: " '>

Shahdara Districl Karkafdo6’I?hI ' " !'!''!''
Corals, Delhi.

a Br . Ahitab'h

District, KarkardoolrIa Courts,.D'61hi. I Ra\vat, ASJ-03, Shahdara' District,
Karkardooma Courts, Delhi.

1 Reader in the Court of Sh. Arun ' a681:-

Rawat, AS J-03, Shahdara Digtrict, I A DJ-03, Shahdara Dis I;ict, Karkardo ollia
Karkardooma Courts, Delhi. I Courts, Delhi. , : , . b' ,

e e Record R6om' (SessioX
Goel, ADJ-03, Shahdara District,I Shahdara Districti''K’arkard6bMa-eouh,
Karkardooma Courts, Delhi. I Delhi.

r o ml
Shahdara Dist;ict1 , Karkardoo ina.I Sh.Aman Kumar Sharma, Civil Judge-02,

Courts1 Dead. . . .. . ' :. . IShahFlara District.,, Karkarqooma Cc)URS,'e ,1I
1 r him
Shahdara District, Karkardooma I Kumar Pandey, ASJ-07 Shahdara

Courts, Delhi. I District, Karkardooma Courts, Delhi.

t 1asm lm
Kumar Pandey, ASJ-07 ShahdarajDistrict, Karkardooma Courts. Delhi.
i District, Karkardoonfa Coulls, Ddlhi.

\} > 1)- y)Delhi, the Dated

]P r i 1 1 c iS{$#:VPc f k+ : e s s i o n s J u d g e
Shahdara District, KKD Courts, Delhi.
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